FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF TRUEVALUE ENGINEERING PRIVATE LIMITED

y.
£

RELEVANT PARTICULARS

Name of corporate debtor

TRUEVALUE ENGINEERING PRIVATE
LIMITED

Date of incorporation of corporate debtor

09/12/1999

Authority under which corporate debtor is
incorporated / registered

ROC-Mumbai

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

U74210MH1999PTC122998

Address of the registered office and
principal office (if any) of corporate
debtor

203 Loha Bhavancarna Bunder Masjid, Mumbai,
Maharashtra, India, 400001

Insolvency commencement date in respect
of corporate debtor

CIRP order pronounced & communicated on 16/04/2024

Estimated date of closure of insolvency
resolution process

13.10.2024 (180 days from the date of pronouncement of
order) |

Name and registration number of the
insolvency professional acting as interim
resolution professional

Name —IP. Megha Agrawal
(Partner in Synergy Insolvency Professionals LLP)

Registration Number -IBBI/IPA-001/IP-P01456/2018-
19/12272

Address and e-mail of the interim
resolution professional, as registered with
the Board

Address- 001, Shivranjini Apartments in Circle of Congress
Nagar Garden, Congress Nagar, Nagpur -440012 (M.S.)
Email: ip.meghaagrawal@gmail.com

10.

Address and e-mail to be used for
correspondence  with  the interim
resolution professional

Synergy Insolvency Professionals LLP

Plot no.72, Anjaneya Niwas, Opp. Dew Trinity Hospital,
Hindustan Colony, Near Sai Mandir, Wardha Road, Nagpur
440015.

E-Mail: cirp.truevalue@gmail.com
1

11.

Last date for submission of claims

30/04/2024

12

Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

NA

13.

Names of Insolvency Professionals
identified to act as  Authorised
Representative of creditors in a class
(Three names for each class)

NA

14.

(a) Relevant Forms and
(b) Details of
representatives
are available at:

authorized

Weblink: https://ibbi.gov.in/en/home/downloads
Physical Address: NA




Notice is hereby given that the National Company Law Tribunal Mumbai bench has ordered
the commencement of a corporate insolvency resolution process of the TRUEVALUE
ENGINEERING PRIVATE LIMITED (order dated 16.04.2024, order
received/communicated on 16.04.2024)

The creditors of TRUEVALUE ENGINEERING PRIVATE LIMITED, are hereby called
upon to submit their claims with proof on or before to the interim resolution professional at the
address mentioned against entry no.10

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

SD/-
Date: 19.04.2024 IP Megha Agrawal Qe
Place: Nagpur Interim Resolution Professional

For Truevalue Engineering Private Limited
IBBI/IPA-001/IP-P01456/2018-19/12272
AFA valid up to — 02.10.2024

Email: cirp.truevalue@gmail.com

Address registered with IBBI: - 001,
Shivranjini Apartments in Circle of
Congress Nagar Garden, Congress Nagar,
Nagpur 440012.

Email: ip.meghaagrawal@gmail.com
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VILAS SAHAKARI SAKHAR KARKHANA LTD.
ﬁ Vaishalinagar, Mivii, Tal. & Dist. Latur 413511 (Maharashira)
Email - vilassugari@gmail.com, Ph. 3422477630, 9422077630

VSSK/E-TENDER / 118 / 2024-25 Date : 18 /04 / 2024

Online "E" Percantage Rate Tenders in two separate parts (Part Mo1
containing the profile / registration and all other relevant details of the Civil
Contractor and Part No.2 containing the tender offer of the Civil
Contractor). are invited for the Administrative Building Civil Works of the
Karkhana, from reputed and experienced appropriate Govemment
Registerad Contractors / Conlractors with appropriate Bid- Capacity, who
have carriad out similar project of similar magnituda in the past five years.
Detailed tender notice is available on our website :

https: //leprocurement.synise.com

Pre- bid Meeting : 13.05.2024 @11.00 Hrs,
the karkhana Office (Address as above)

Online tender documents are available from
Date : 25.04.2024 to 20.05.2024

Last date of submission of offers :
27.05.2024 up to 17.00 Hrs.

Tha Managemen! raserves the right to issue Blank Tenders, accept
raject any or all the tendars without any reason. (Sanjeev Desai)

Managing Director

E-TENDER NOTICE

FORM NO. URC-2

Advertisement giving notice about registration under Part | of Chapter XXI of the
Act [Pursuant to section 374{b) of the Companies Act, 2013 and rule 4{1) of the
Companies (Authorised to Register) Rules, 2014]

1. Motice is hereby given that in pursuant of sub-section (2) of section 386 of the
Companies Act, 2013, an application i3 proposed to be made after fifteen days
haraof but bafore the expiry of thirty days heseinafter to the Registrar at Mumbai
iMaharashtra) thal Mis. AD WISE MEDIA WORKS a parlnership firm may be
registered under Part | of Chapter XX of the Companies Act 2013, as a company
limited by shares.

2. Tha Principal objects of the Proposed company are as follows:
To carry on the business of film syndication, distribution, and licensing, and lo
engage in all activities related fo the acquisibion, sale, and exploitation of Mm rights,
inciuding but not limited, to negotiale, acguire, and license distribution rights for
films, documentaries, and audio-visual content for various platforms inchuding
theatrical releases, television broadcasts, streaming services, home video, and
emerging digital platforms, 1o enter inlo agreements with fiimmakers, producton
houses, and content creators for the representation, promotion, and distribution of
their films on a global scale, to identdy and exploit niche markets, both domesticaliy
and intemmationally, for the disfribution of fims catering to specific ganres, demaographics,
or cultural preferences, 1o negotiate and execule licensing agreaments with
broadeasters, sireaming services, exhibitors, and other distibution channels for the
optimal monetization of film content, to strategically manage the release and
distribution of films, ensuring a diversiied approach that minimzes risk and maxamizes
ravenlie across vanous channels and markets, to adapt to tachnoiogical advancemants
in the enfertainment industry, exploring and leveraging emarging platiorms, formats,
and distribution models to stay at the forefront of the market, to build and enhance
the brand equity of flmmakers, actors, and production companies throwgh effective
marketing, positioning, and promation of films in dverse markets, o actively participate
im film markets, festvals, and indusiry events for networking, deal-making. and
staying informed about industry trends and opportunites, to negotiate and secure
favorable terms in licensing agreements, ensuring the long-term success and
profitability of the films representad by the company and o engage in any other
business related or incidental 1o the film syndication industry, including but nat limited
to fm financing, co-productions, and any activities conducive to the overall objectives
of the company,

3. Acopy of the draft memaorandum and articles of assocation of the proposed company
may be inspected at the office at B-402, Samajdeep CHS, Jamnadas Akuiya Road,
Near Saraswal bank, Kandivali West, Mumbai - 400067

4. Nolice is hereby given that any person objecting to this apphication may communicate
their objection in writing fo the Regestrar at Ceniral registration Center (CRC), India
Institute of Corporate Affairs {IICA), Plo? Mo, 6,7.8 Sector 5, IMT Manesar, District
Gurgaon (Haryana), Pin Code-122030, within twenty one days from the date of
publication of this notice, with a copy 1o the company al its registered office.

Mame(s) of Applicant
1. Aditya Sunil Bhatia
2. Atul Dolarrai Rajani

ASIRVAD MICRO FINANCE LTD
CIN U65923TN2007PLC064550

9th and 10th Floor, No 9, Club House Road, Anna Salai,
Chennai 600 002. Tamil Nadu.
Tel:044-42124493

GOLD AUCTION NOTICE

The borrowers, in specific and the public, in general, are
hereby notified that public auction of the gold ornaments
pledged in the below accounts is proposed to be
conducted at the following branches on 27/04/2024 from
10.00 am onwards. The auction is of the gold ornaments
of defaulted customers who have failed to make payment
of their loan amount despite being notified by registered
letters. Unauctioned items shall be auctioned on any
other days without any further notice. Change in venue

List of Pledges:-

MAHARASHTRA,NANDED,ARDHAPUR GL,341640700000064,
PUNE,WAGHOLI GL,342050700000002,SANGLI,SHIRALA GL,341
760700000071,

Persons wishing to participate in the above auction shall|
comply with the following:-

Interested Bidders should submit Rs. 10,000/- as EMD
(refundable to unsuccessful bidders) by way of Cash on

the same day of auction. Bidders should carry valid ID
card/PAN card. For more details, please contact

K

KCL INFRA PROJECTS LIMITED

Corporate Identification Number: L45201MH1995PLC167630
Registered Office: B-3, 204, Saket Complex, Thane (West) -
Email-ID: kclindia@yahoo.co.in, info@kclinfra.com, cs@kclinfra.com; Website: www.kclinfra.com;.

400601, Maharashtra, India; Contact Details: +91-9425052211/+91-9301300600;

ARCH 31,2024

generally acceptedin India,

(Rs.in Lacs)
S| QUARTER ENDED YEARENDED—
] PARTICULARS e e A DN
No ==31.3:2024-1731:12:2023 31.9.2023 31:3:2024 31.3.2023
_AU'BﬁEB__UNA‘UﬁﬁEB_AU'BﬁED__AU'Dﬁ‘EB__AUﬁITEﬁJ
1] lotallncome torm Uperations (Net) AU/, 4 2971.99 oo1.7 T7e.41 210114
[s} NaotPrafit/( {(70-49. AQ D Q7 44.0-72 41NA-N
4 INGLUITUIILT \LUaO,lUl l.IIU PUIIUU UUIUlU lal\allu I_I\Ucpllullalllcllla \IU. L4 VO.47 0.1 rrJa.u |AVAO RV}
3 NetProfit? (LOSS)10rthe perlOG perore tax dand darer Exceptlonal Iems (rU. 14 00.2 o./ I'TY. 179 100.U3
41-NetProfitfortheperiodafter fax(after Extraordimary tems) (5392 506 6:35 8712 78758
5~ TotalComprehensive tincome for theperiod (53:92 506 63 8712 7858
6-1"Equity ShareCapitat 38502 385022 2480-15—3850:22 _?4'8ﬁ'1'j
7T ReservestExctudingRevatuatiomReserves as atbatance sheetdate 1613 0766 152648 16136 15264
8-1"EarningperShare-Basic(afterextraordinaryitems)(ofRs:2/~each) 0:09 0:01 070051 070226 0:06
91 Earning per Share-Diltted(afterextraordinaryitems) (of RS- 2/-€ach) 0705 0:01 070051 0702 0706
Note:

(1). The Standalone Audited Financial Results for the quarter and year ended March 31, 2024 were reviewed by the Audit Committee at its meeting held on April
17th, 2024 and approved by the Board of Directors at the meeting held on that date. The Statutory Auditors of the Company have carried out Independent Audit of
these results in terms of Regulation 33 of SEBI (Listing Obligation and Disclosure Requirements) Regulations, 2015.

(2). The company has prepared these financial results in accordance with the Indian Accounting Standards (Ind AS) as prescribed under Section 133 of the
Companies Act, 2013 as prescribed under Section 133 of the Companies Act, 2013 read with relevant rules issued thereunder and other accounting principles

9025401720

Authorised officer
Asirvad Micro Finance Ltd.

Place:- Thane
Date:- 17.04.2024

HOLDINGS LIMITED

Carporate denbification Number LET120MH2001PLC21T7TET)
Reglsterad Otfice: Villags Vasind, Taluka Shanepur, Districl Thane - 421 604
Phone : 02527- Z20022) 25, Fax @ 02627- 2300200 54, Email: grievance.|awhl 8 jswmn;
Website: www Gw.in

ANI| ANI INTEGRATED SERVICES LIMITED
HEglﬁ-tHEﬂ Office: 624, Lodha Supremus Il, A Wing, Morth Towers, Road No 22,
Mear new Passport Offica, Wagle Estate, Thane, Thane Weast, Maharashira, India, 400604
Website: hips.Vaniintegratedservices.com! Email id: infod@aniintergrated.com
Phone Mo.; +91-22-6156 0404 | CIN; L29268MH200BPLC 184326

Modice of Postal Ballot is hereby given to the Sharehobders of AN| Integrated Services
Limited (“the Company™), pursuant to and in compliance with the provisions of Section
108, Section 110 and other applicable provisions, if any, of the Companies Act, 2013 ('the
Act’) read with rule 20 and rule 22 of the Companies (Management and Administration),
Rutes, 2014 fincheding any statutcry modificationd =) or re-enactment(s) thereof for the tme
being in force] (“Rules"), Secretanal Standards-2 (*55-27), read along with the General
Circular No. 1472020 dated April 8, 2020, General Circular No, 1772020 dated April 13,
2020, General Circular Mo. 2002020 dated May 05, 2020, General Circular Mo, 02/2021
dated January 13, 2021; General Circular No. 19/2021 dated December 08, 2021, General
Circular Mo, (272022 datad May 05, 2022, General Circular No. 1112022 dated Decamber
2B, 2022 and General Circular Mo. 0972023 dated Septernber 25, 2023 and all ofher
applicable circulars, if any, issued by the Ministry of Corporate Affairs ("MCA”) (hereinafier
collectively referrad Lo as *MCA Circulars™), Regulation 44 of the Sacurities Exchange and
Board of India {Listing Obligation and Discloswre Requirements) Regulations, 2015 ("5EB|
Listing Regulstons’), and pursuant to olher applicable laws and regulahons, the special
resoiulions appended below are proposed for approval of the Shareholders of Ani
Infegrated Services Limited {“the Company”) through postal baliot by remote e-viling
process [*Remole E-Volng”). This Notice is being sent through email to all the Shareholders
whio have registerad their amail addresses with the Company, RTA or Dapositaorny,

e

Resolutions

1. |To increase the .ﬁ.uthmize-:l ahare Capital of the Gﬂn‘.::lang.r and cnna&quent;al

i s e e —= e Mtabealr ~ okl e Lt e ot e, e St

2. |Toofferandissue Equ.’r!.r shares and Equity YWarmants on a Preferential EEE-ISIGEE"iEII'I
identfied promoter and non-promoter persons and other matters relaled theredo,

3. |Appomiment of K. Shrkant Venkairao Jeinapur bearing DIN © 05147303 as
Independent Director of the Campany.

4, | Approval for change in obsects clause and alteration of Memaorandum of Associabon
(MOA) of the company.

Members are hersby mformed that:

1. The Cut-off date for the purpose of ascertaining the efigibility of mambers to cast their
vote throwgh remote e-voting facility is Friday, April 12, 2024. The Company has
engaged the services of National Securities Deposdory Limited (NSDL) for providing e-
voting facility lo sharehaotders,

2. The members whose names appear in the register of membersiregisier of beneficial
owners as on the Cut-off date shall only be entitled to avail the remate e-voling facility, A
person who is not a member as on the Cul-off date should treaf this Notice for
information purposes ondy,

3, In compliance of statutory provisions, the Company has completed the dispatch of
Postal Baliot Mofice only through e-rrail, on Thursday, April 18, 2024, 1o those shareholdars
whose e-mail [Ds are registered with the Company!/Depositories and whose names
appaar in the register of members/register of banefical owners as on the Cut-off date,
Further, a physical copy of the Mobice along with an explanatory stalament and Postal
ballot form has not been sent to the members for this Postal ballot, Hence, the members
are raquined to communicate their assentidissent only through a remole a-voding system

4. The remate e-woling period shall commenca on Friday, April 19, 2024 (0300 AM) (I15T)
and will end on Saturday, May 18, 2024 (5:00 PM) {IST), The remote e-voling module
will be disabled thereafter by NSDL. Once the vote on a resalution is cast by 2 Member,
thay shall not be allowed 1o change i subseguantly to cast the wobe again, The detailed
procedurelinstreciions for e-voling are specified in the Notes to the Postai Ballot Nofics,

8, The Board of Directors of the Company has appointed M's MMJB & Associales, LLP
{PeerReview No. 2826/2022) as a Scrutinizer for conducting this Posial Ballot process.

6. The aforesaid Motice along with explanatory stalement is available on the website of the
Company ie., hitositanintegratedsarvices.com/ website of ewoling agency at
woww.evoting.nadl.com and website of Bombay Stock Exchange at www.nseindia.com
Those Members, whose e-mail IDs are not registered, are requested 1o refer to the
procedure mentioned in the Moles to Postal Ballod Molice, available on the above
websites, to casttheir voles efectronicafy,

T. Members holding shares in electranic form are requested lo registenupdate thelr e-mail
IC= with the respectve depository participanis and in case of sharas held In phyzical
form, by sending a request through e-mail 1o the Registrar and Share Transfer Agent
(RA&TA} of the Company i.e. Big share services P Lid ate-mail D infoi@bigshareoning.com
with a copy marked te infoi@ aniintergrated.com.

B In case of any queresignevances, members may refer fo the Frequently Asked
CQuestions (FAQS) for shareholders and a-voting user manual available at the download
secton of wenw evoling.nsdl.com  or refer to the instructions as mentioned in the Posal
Ballot Motice or call on toll free nos.: 1800-1020-090 or 1800-22-44-30 or send a requast
fo Mr. Abhijeet Gunjal, Assistand Manager, NSOL at evoting@nsdl.co.in. Membears may
alsowrite fo the Company at the e-mail ID: infod@aniintergrated. com.

9. The results of the Postal Ballol, along with Scrutinizer's Report, will be declared within
the statutory timelines by placimg the same an the website of the Company i.e.
hitps:faniintegratedssrvices. com' and e-voling agency 2. www.evoling.nsdl.com.
Further the results shall also be communicated 1o the Stock Exchange simultanscusly

For ANI Integrated Sarvices Limited
Sdi- Navin Nandkumar Korpe
Director

DIN: 02200928

Address: 1 Sal Bungalow, Rajvilas Havel Society,
Soham Gardens, Manpada, Ghodbunder Road,

Thane Wesl, Maharashira-300607

Date : April 19, 2024
Place ; Mumbai

NOTICE OF POSTAL BALLOT & REMOTE E-VOTING

NOTICE OF POSTAL BALLOT

Members are hareby inlormed thal pursuant o the provigsions of Sectiors 110,108 and alber
applicable prosisions, if any, of the Companias Act, 2013, 'the Aet’) read with Rules 20 and 22 of
me Companies (Management and Administation) Rukes, 2014, (the Rubes'), Ragulation 44 of he
Encuries and Exchange Beard of india (Lissing Obligations and Disclasuna Aequirements) Raguiafions,
2015 (Listing Regulatlons’]. Secratanal Standard on Genersl Meetings issued by the Instibuig of
Company Secretaies of India (‘§8-2'), sach as amended, and in accordance with the guidalnes
prascriged by the Minisiry of Comparate Afains (MCA') far halding ganeral mastings [ canducting pastal
balial process through e-woting vide General Circular Mo, 992025 dated Seplemser 25, 2023 (MCA
Circular’), #he Company has sent, anly by e-mail, the Posial Ballal Metice an Thursday, Apeil 18, 2024
52 &l Meminers holding shares &s on the cut®eff dase ie. Frigey. Apel 12 2024 and whese a-madl
addregs are regisiensd with the Depostory Participants o with the Campeny, for seeking congent al
the Members by voling threugh elecirenic means (‘remode e-voting’) by way of Ordinasy and [ or
Special Resclutons, &5 appicabde, for the &genda as slated in the Postatl Baliot Mobice.

A copy of the Pratal Balol Notce s available an (he wehsde of ke Company at BpsSwwa jswiny
imvastorsfsw-haldngs-fy-2023-24-sharenpiders-magling and also on the wensites of the Stack
Eschanges Le. BSE Limited [BSE) & wasw basindia com and Matonal Stock Exchangs of india Limitsd
{MNSE] al wwwnseindiacom and al KFn Techralogies Limiled ('KFin') (b Regisirar and Shane
Transler Agent) at btips:favoing dinlech.com

The Baard al Dirsclors of ke Compary has appointed Mr. Sunil Agarsal, Pragrsier of Sunil Aganal
& Co., Company Secretarias (Membership Mumber; FCS 8708), as the Scruliniser 1o scrulinise the
Postal Bakol process and the ramote a-¥0ing In a far and transparen mannar.

I ling with the MCA Circular, sending the phynsical copy of the Peskad Balkal Malice alang with Pastal
Balizt Form and prepald businass reply envelape has been dispensed with dor this Postal Balol,
Accoromgly, 1ha Members are requesied o comeunicale their assent  dissent through remoda
a-voling anly. Tha ingtructians for remale e-waling ara provided in the Postal Bl Ralica, Tha voling
nighés ol the Members shall be reckoned BS on 1he cul-oif dala 18, Fricay, Aprl 12, 2024, A parzon
wla is nol a Membser as an the cuf-oll date ghawld real the Postal Balol Mofce lar inlermation
PUFpQSE Orey

For providing e remota e-voling faclity, the Company hag engaged the services of KFin, Tha woting
Firaugh remole e-vpling shall commenog &1 500 &m, (IST) an Monday, Agnl 22, 2024 &nd end &l
S:00 pm, (I5T) on Tuesday, May 21, 2024, Tha ramale e-vosing madule shall be disabled mmadiately
mherealier and wolireg will not Be aliowed bBeyond the gaid date and lime.

The msult of the Postal Ballat shall ba declared on ar belore Thursday, May 23, 2024 and aongwith
the Scrutirizers Fegport De displayad an tha Company's webang hifpeiwe 2w infinvessars jsmw-
Erelgiing 5-ty-2023-24-shareholdars-masing. the website of BFin &l hitpsfavaling. klindech.cam and
shall alsa ba communicated to BSE and NSE and be made availabis on their raspectve wabsites vz,
e, B2ein ChE, GO A W Nasinma . Com.

Mermbers wha have net regisiered or st mequing updasicn in their email addressas, may lemgonanly
gatther emall a30ress regrslered | updabed with KR by BCCASSNG the Ink: hMipsakansma kfirfach.com/
amaireg lor recahing & soll copy al the Peatal Ballet Matice &g well as login detads far e-valing.
Ahamadrealy, Members holdng shares in demai fomm need to contacs thair respeciva Depasitory
Parcipanis hor regealrabion of their emal adoeesses; and the Membens halding sharas in priyscal fomm
need by submit Farm 1SE-1 b BFin lor regstration ! updation of Seir email sddrasses by sending an
amail to erwa s kintech com.

N case of army querkes, Membeng may refer o the Frequently Asked Cusslions (FADE) and E-woEng
wuser manisal availabe a1 the download section ol hitps:‘aveting. klindach.com (KFin Wabsite) or
contact Mr. Ramaas Gurdl. Sereor Marages- Corporale Regisiy. KFin Technologles Limied. Selenium
Torwer B, Pioi Moz, 31 & 32, Financial Districl, Narskeampuda, Sedlingampally Mandsl, Hydershag-
500 (32, E-mail - avoiing & khindach.com, Toll Fres Mo, 1800-305-4001

in case ol any query andios grievanca, in respect of remobe e-voling. Mambers may refar o the

Froruentdy Asked Cuestions (FACQS) and E-veling user manual awadable al the download section al

Fittpssttevoting kintechucom (KFn Wabshe) or conlact M. Ramdas Gung, Semlor Manager-Corporata

Aegislry, al evedng@kiniech.com ar call KFnbech's tall frea Mo, 1800-309-4001 for any lwther
darfcabons

Far J&W Holdings Limited

Sdi-

Sanjay Gupla

Company Secrefary

Place: Mumbai
Date: April 18, 2024

(3) Thefigures of the previous period/year have been re-grouped and re-arranged wherever necessary to correspond with current period's classification/ disclosure.

By order of the Board

For and behalf of KCL Infra Projects Limited
Sd/-

Mohan Jhawar

Managing Director.

DIN:00495473

(An 1SO 9001, ISO 14001, ISO 45001 & ISO 50001 Certified Company)
Regd. Office: PO.Narmadanagar - 392015, Dist.: Bharuch (Gujarat), India
CIN: L241106J 1976PLC002903 Web5|te wwwgnfc in

tofill Formic ACId & Acetlc ACId produced at GNFC Bharuch plant

For detailed specification, EMD requirement and other criteria,
please visit web notice placed on our Website www.gnfc.in (in
Tenders >Tender Notice->Materials Management Department) as
well as https://tender.nprocure.com/. Last date and time for

response:22.04.2024 @ 17.00 hrs IST.

derel & Canara Bank<£\

N B rirce synaicase |
STRESSEN ASSET MANKGEMENT BRANCH : Circie Ofice Baléing, 8™ Roor B Wing, C-14, G-Black, Bandre-kirla Careplex, Bardra
], Mumba-400 051, Meiw Tel No. ; (D27 J6T267%8 8771 4744 /8482 780 B7C0, wh-mail ;b 355 0mcanarshank com
A \l U
E-Auction Sale Notice for Sale of Immovable Properties under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
réad with provision te Rule 8 (6} of the Security Interest (Enforcement) Rules, 2002.
Wolice i hereby givan 1o the poblic in general and in partcular 1o the Barmower(s) and
Guarantor(s) that the below described immovable properties mortpaged / charged
o the Secured Creditor, the possession ol which has been ltaken by the Authorized
Officer of Canara Bank, will be sold on "As is where is”, "As is what i5", basiz on
09.05.2024 for recovery of ¥ 1,15,84,77,148.77 (Rs. One Hundred Fifteen Crore
Eighty Four Lakh Sewenty Seven Thousand One Hundred Forty Eight & Paise Seventy
Seven Only) a5 on 12.02.2024 plus intarest and charges from 13.02.2024 til the date
of realization} dug o Consoriium (Canara Bank, Bank of Maharashtra and South
Iindian Bank) |ed by Stressed Assat Managemant Branch Mumbal of Ganara Bank from
M/s. Elegant Forge & Equipment Pyt Lid. sitpated at Flat Bo. 707, 7 floor, & wing,
Maenaxi Appartment. Gokuldharm Krishna Vatlka Marg, Opp. Gen. A. K, Vaidyva Mang,
Houwse Mo, 2, 1(F), Vill. Dindoshi, Taluka ; Borivali Garagaon {E), Mumbai-400 063

I: Description of the Property ﬁm:ﬂhh Earnest Money

FORM A
PUBLIC ANNOUNCEMENT

[Under Regulation & of the Insolvency and Bankrupicy Board of India
{insolvency Resolution Procass for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

KOSHIKA BIOSCIENMCE PRIVATE LIMITED

RELEVANT PARTICULARS ,
KOSHIA BIDGCIENGE PRIVETE UMITED

| 27ih Decamber, 2017

[ Fﬂtgl-ﬂrﬂr-fﬂ' Companiesurms

Mame of comorahs datior
| Date of incorparetion of corporate oablor
[ -.uII.rEiriI:.- e which -'_1.'|'|:|.|-'me' debior
| 5 moomoated / ragstered )
EEI"".'II-H[E L:IEr'ﬂ.i‘I‘:.- R/ Lirnited Llal:llt:.-
ldentification ko, of oorpoe detior
&, | Adoress of the regstered office and
principal offics (it am of corpores
chxbbor

ull

| L74099MH201TPTC303371

.

| A/503, Westem Edga 11, O3 Compound, Westem
Express Highway, Boeivali East, Murnbal 400066,

& | Inechancy commancerment data n [ 16th April, 2024
_ | respect of corpormie: detlor: L
7 | Estimaned dane of clesure of msohency 13th Coiober 20024

resoluticn process

o) [ e and the regEiratiaon aurmber of
the irscivancy professonal acting as
jrbaim I'E'EP:ILIH“‘I'I profecsion gl

f;_:. | -'-‘-'Il,:i'l !..am:l crral of the |n::-:_.n|'1
resolution professionsl, 65 regisienad
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101, | Address and cmai i be used for
comespondence with the inkanm
réahlion prlessons

| P, MaiEr Orn Menlbeari
BB A001,/ IPPOE 30 2002021,/ 134T

[ R0, Al h:.:gﬂr: Liddhariivanta Torareshin,
Kandrall East. Mumbal40101, Mahamsshima
Email : cakollancodgmal oom

[ 5AZ0, Alica Nagar, Lokhandwal Towrshi,
Handeali Eesf. Mumbard0010L Mahsrsshia
Eimiaik. kLl:'llI"'I |:ﬂ-c.|.|'i:r:|k -"&-:"'l"l

11 | Lot dene for submission of daims [ 30th April 2024
12, | Clas=es of creditors, i &y, under | Mot Appicabie
classe (b of sub-section (54) of
section 21, sscertained by tha intenm
| r-ﬂl:'?h!:ll'.“d'l Erﬁl'E'Eﬂl:H"'ﬂ
13, | Mg of Insotvency Professonals Mol Applicabin
igeriified 10 a0t 6 Authorsed
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14. | (8] Redevart Forms ard () Wil nk:
B} Deelats of authorired represerbalives e bl gendiry hromefdowrilcads
ore avalable at (B2} Mot Applicabie

Wotice is hereby given that the National Company Law Tribunal has ordergd the
commencement of a cornparate insalvency resolution process of the Koshika Bicscience
Private Limited on 26th Apnl 2024

The creditors of Koshika Bloscience Private Limibed, are hereby called upan to submit their
claims with proaf on or tefore 30th April, 2024 1o the interim resalution professional at the
addness mentioned against entry Mo, 10

The financial creditors shall submit their claims with proof by elecironic rmeans onty. A other
credilors ridy subrmal The claims with proo in gerson. by postar By elec renic mesns,

Submisslon of false or misleading proofs of claim shall attract penalties.

Date ; 19"April, 2024 Bl

Place : Mumbai Nitin Om Kathari

IBBI/IFA-GOAP-FPO2 310, 2020- 2021713477
Imterim Resalution Professional

Reg Mo :

ﬁ c%ﬁ!\rﬁgosopgﬁﬂi( Correspondence Address Horlzon Building, 1st Floor, Ranade Road

(uitsate seheauieaBan) & Gokhale Road Junction, Gokhale Road (North), Dadar (West),

Mumbai 400 028. Phone No. 022- 69476012/57/58

Whereas, the undersigned being the Authorised Officer of The Cosmos Co-op. Bank Ltd.
under the Securitisation & Reconstruction of Financial Assets and Enforcement of Securit
Interest Act 2002 (54 of 2002) and in exercise of the powers conferred u/s 13(12) read wit
rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a Demand Notice dated
02.01.2024 to thereby calling upon the Borrower/Mortgagor- Mr. Jomon George
Co-Borrower/Mortgagor- Mr. Varkey George 1o repay the amount as mentioned in thg
notice being T18,02,331.00 (Rupees Eighteen Lakhs Two Thousand Three Hundred
Thirty One Only) plus further interest and charges thereon within 60 days from the
date of receipt of the said notice. The said Demand Notice is published in Newspapersi.e
News Hub (English) and Prathakal (Marathi) at Mumbai Edition on 10.01.2024 as a
“Substitute Service”.
The Borrower/Co-Borrower/Mortgagors having failed to repay the amount, notice ig
hereby given to the Borrower/Co-Borrower/Mortgagors and the public in general that the
undersigned has taken CONSTRUCTIVE POSSESSION of the property described herei
below, in exercise of powers conferred on him under sub-section (4) of section 13 of Ac
read with rule 8 of the Security Interest (Enforcement) Rules, 2002 on 16th April 2024.
The Borrower/Co-Borrower/Mortgagors attention is invited to provisions of sub section (8
of section 13 of the Actin respect of time available to redeem the secured assets.
The Borrower/Co-Borrower/Mortgagors in particular and the public in general is hereb
cautioned not to deal with the property and any dealings with the property will be subject to
the charge of The Cosmos Co-Op. Bank Ltd. for an amount mentioned here in above
withinterest, cost and incidental charges thereon.

DESCRIPTION OF IMMOVABLE PROPERTY (SECURED ASSETS)
All the Piece and Parcel of property being Flat No.002, on admeasuring area of 381.00 Sq
Ft.i.e. 35.432 Sq. Mtrs. Built up equivalent to 545 sq. ft. super Built up area situated o
Ground floor of Shanti Plaza Co-Operative Housing Society Ltd., constructed on the land
bearing survey 90,Hissa No.12,13 lying being and situated in Revenue village Okhivare
within jurisdiction of Vasai Virar Municipal Corporation within the limits of the Sub-Registra
Vasai-1/2/3/4/5/6, Taluka-Vasai, District Palghar.Together with proportionate share in the
land under the building with right to enjoy common areas and facilities appurtenant to said
the flat and with right of ways easements and parking available to said flat and membership
attached to said flat.

Sd/

Authorised Office

Under SARFAESI ACT - 2002
The Cosmos Co-Op Bank. Ltd

Date: 16.04.2024
Place : Vasai (East), Palghar

GOLD AUCTION CUM INVITATION NOTICE

Deposil fin7) |

1|Flat No. 804, 8" Floor, B Wing, Zeerawali Residencey,

{CTS MNo. 5229 A, Survey No. 256-B, Vill. Dearasar Lane,

:Dpp. Jain Derasar Panl Magar, Ghatkopar East, Mimbal-

(400 077, admeasuring 1372 sg. ft in the Name of

(Jayshree M. Limbani & Manilal H. Limbani. AND Fiat|

?I'-.Il:u. 804, 9° Foor, B Wing, Zeerawali Residencey, CTS Ko, | 952,00, 000/

(9229 A, Survey Mo, 256-8, Vil Dearasar Lane, Opp. Jain

|Derasar Pant Nagar, Ghatkopar East, Mumbai-400 077,

|admeasuring 1372 sq ft in the Name of Jayshree M.

|Limbani and Manilal H. Limbani. (Symbaolic Possession,

-Ftats will be s0ld as a Single Unit)

Flat No. 701, 7" Floor, A Wing., Meenad .ﬂ.pp&rzment

:huhumtlam Krishna Vatika Marg, Opp. Gen, A. K. Vaidya
(Marg, CTS Mo. 156A- 810 16, 1360, 157-1. 2, 3& 7 5,

\No. 34 & 35 House Mo, 2, 1(F), Vill, Dindoshi, Taluka ;
| Bosivali, Guregaun {E}, Mumbai-400 063, admeasuring

|78 Sq. FL in the Mame of Mrs. Meena R. Mongra and
|Mr. Ravindra K. Mongra. (Symbolic Possession) Lt

1] In|:|u51nal Land & Faciory Buibding siuated at Gat Mo
,1.-34 Vill, Kalarmkhand, Tal, Wada, Nr RMD Kwicklormn
{Co. Kinipada Wada-Manor Road, Dist. Palghar-421 303 | B.18,00,000-
admaawlng 17880 Sq. M, in the Mame of M/s. EIu:gant
-l:reallms Pvl. Lid. {Symbolic Possession)

] Inu:Iu51r|aI Land & Fa|:1|:|r;-.' Ehl|dll'lﬂ situated at Gat No -52
|Vl Kanchad, Tal, Wada, Near B Enargy Systems Lid..
|0, Wada-Manor Road Gorkhe Phata, Dist Palghar-|
(421 303 admeasuring 10190 sq. mt. in the Name of |
-HL' 5. Elegant Creations Pwt, Lid. and Flant & Fl'lalﬂl-‘llf:!rIE.'b
|1hereun . (Physical Possession)

'§|Industrial Land & Faciory Euuﬂmg situated at Gat I'-an
IaTM 47402, 47473, 475 & 4744THEN, Vil Bilashi,
(Tal. Wada, Mear Blue Star Ltd. Kudus Lid., Off Wada)
\-Manor Road, Gorkhe Phata, Dist Palghar-421 30314151, IHI'.H]Il- 14,15,10,008/-
| Admeasuring 45660 3g. M. in the Name of M/'s. Elegant |
|Furua and Equipment Pvi, Lid. & Plant & Machinaries

94.20,000/-

| 1,84,00,000- | 18.40,000-

61.50,000,

{ 15,05,00,000- | 1,50.50,000/-

-mereun _(Symbolic Possession) .

The Eamest Maney Depasit shall be deposited on o before ﬂﬂ 05,2024 upt-:u 5.00 p. m,
Detaits of EMD and other documents to be submitled to service peovider on or befors
08.05.2024 wpto 5.00 p. m. Date up to which dacuments can be deposited with Bank is
08.05.2024 upto 5.00 p. m.
Date of inspection of propesties Iz 06.05.2024 with peor appointment  with
Authorizad Offices
For detailed terms and conditions of the sale, please refer the link “E-Auction™ providad
in Canara Bank's wabsite (www.canarabank.com) or may contact Mr Mano) Kumar
Gupta, Authorized Officer / Chief Manaper, Canara Bank, Stressed Assef Management
Branch, Mumbal (Ph. No, 022267268771 Mab. MNo. 9828234344) or Mr Smit Jaiswal,
Manager, (Mob No.: 7223002272) E-mail id : cbl15550@canaraban.cam during office
howrs on any working day or the service provegar Mfs. G1 India Pul. Lid., Udvog Vihar,
Phase-2, Guif Pefrochem Building, Bulding No. 301, Guegaon, Haryana-122 015, Mr
Bhavik Pandya Mab. No. 8866632937 (Conlact No. +01 1244302020, 21 122/ 23/ 24),
supporti@bankeauctions.com; maharashiracoclindia.com,
/-

Aythorisad Officer,

Canara Bank, SAM BRANCH

Date ; 15.04 2024
Place : Mumbgi

FORMA
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF TRUEVALUE ENGINEERING PRIVATE LIMITED
RELEVANT PARTICULARS

bm,mmﬁ RBL BANK LTD.

National Office: Sth Flnnr Ta:hnlplu -, O 'r.fna-r Savarkar Flyover,
Goragaon (West] Mumdai - 400062

The below mentioned bormower has been served with demand nofices to pay
outstanding amount towards the koan facility against gold ormaments ("Facility™)
availed by them from RBL Bank Limited. Since the borrower has failed to repay dues
under the Facility, we are constrained to conduct an auction of the pledged gold
omaments on 26th April 2024 |

In the event any surplus amount i realised from this aucton, the same will be
refunded to the concemed borrower and if there is a deficit post the auction, the
balance amount shall be recoverad from the bormower through appropriate legal
proceedings. RBL Bank has the authosity fo remove following account from the
auction withaout prior intimation. Furthers, RBL Bank reserves the right to change the
Auction Date without any prior notice.

Account Borrower's Details of Gold Auction
Number Name Ornament {in gms.) Date and Time
RBO0025737 | Mr. Prabhat | TOTAL_GROSS_WT-30| 26th April 2024
TOTAL IMPURITY - 1 02:00 p.m.

TOTAL STONE WT-0 . 4ru:1¢ -
TOTAL_NET WT - 29.7 bt S

The auction will be conducted in the premises of RBL Bank Branch situated at
“Shop No. 3, Ground floor, Greenfield, S V Road, Santacruz West, Mumbai -
400054"

Interested bidders may wisit the above-mentioned Branch of RBL Bank on the
Auction Date as per ime indicated above. To know about detailed terms and
conditions of the auction please get in tauch with the Branch Manager Ms. Vanita
Sajnani.

Place : Mumbal
Date : 1810412024

Authorized Officer
RBL Bank Ltd,

1.| Name of the Corporate Debtor TRUEVALUE ENGINEERING PRIVATE LIMITED|

2.| Date of incorporation of corporate debtor | 09/12/1999

3.| Authority under which corporate debtor is ROC-Mumbai
incorporated / registered

4.| Corporate Identity No./ Limited Liability | U74210MH1999PTC122998

Identification No. of the Corporate Debtor

5.] Address of the registered office and

203 Loha Bhavancarna Bunder Masjid, Mumbai
principal office (if any) of corporate debtor

Maharashtra, India, 400001

6. Insolvency commencement date in

CIRP order pronounced & communicated o
respect of corporate debtor

16/04/2024

13.10.2024 (180 days from the date of|
pronouncement of order)

7.| Estimated date of closure of insolvency
resolution process

Name -IP. MeghaAgrawal

(Partnerin Synergy Insolvency Professionals LLP
Registration Number -
IBBI/IPA-001/IP-P01456/2018-19/12272

8| Name and registration number of the
insolvency professional acting as interim
resolution professional

9, Address and e-mail of the interim resolutior| Address- 001, Shivranjini Apartments in Circle

professional, as registered with the Board | Congress Nagar Garden, Congress Nagar, Nagpu
-440012(M.S.)

Email: ip.meghaagrawal@gmail.com

Address and e-mail to be used for
10 . e
correspondence with the interim
resolution professional

Synergy Insolvency Professionals LLP J
Plot no.72, Anjaneya Niwas, Opp. Dew Trinit
Hospital, Hindustan Colony, Near Sai Mandir
Wardha Road, Nagpur440015.

E-Mail; cirp.truevalue@gmail.com

11| Last date for submission of claims 30/04/2024

12| Classes of creditors, if any, under clause (b) NA
of sub-section (6A) of section 21, ascertaineg
by the interim resolution professional (IRP)

13} Names of Insolvency Professionals identified tI NA
act as authorised representative of creditors i
a class (Three names for each use)

14| @) Relevant Forms and b) Details of Weblink: https://ibbi.gov.in/fen/home/downloads
authorized representatives are available at:| Physical Address: NA

Notice is hereby given that the National Company Law Tribunal Mumbai bench has ordered the
commencement of a corporate insolvency resolution process of the TRUEVALUE ENGINEERING
PRIVATE LIMITED (order dated 16.04.2024, order received/communicated on 16.04.2024)
The creditors of TRUEVALUE ENGINEERING PRIVATE LIMITED, are hereby called upon tg
submit their claims with proof on or before to the interim resolution professional at the address
mentioned against entry no.10

The financial creditors shall submit their claims with proof by electronic means only. All othe
creditors may submit the claims with proofin person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties. SD/-

IP Megha Agrawal

Interim Resolution Professional For Truevalue Engineering Private Limited
IBBI/IPA-001/IP-P01456/2018-19/12272

AFA valid up to - 02.10.2024; Email: cirp.truevalue@gmail.com
Address registered with IBBI: - 001, Shivranjini Apartments in Circle of

Date: 19.04.2024 Congress Nagar Garden, Congress Nagar, Nagpur 440012.

Place: Nagpur

CLASSIFIED CENTRES IN MUMBAI

SOUTH MUMBAI

Phone: 23415111

Beejay Ads, Taj Publicity Services,
Opera House Byculla (W),
Phone : 23692926 | 56051035. Phone : 2305 4894.
Mobile : 9892011371.
Color Spot, Yugarambha Advertising,
Byculla (E), Girgaon,
Phone : 23748048 | 23714748. Phone : 2386 8065.
Mobile : 9869074144.
FCA Communications,
Nariman Point, CENTRAL MUMBAI
Phone : 40020550 / 51.
Aaryan Publicity
Fulrani Advtg. & Mktg. Dadar (E),

Phone: 022-65881876
Mobile: 9320111876

Antop Hill
Phone: 24159061
Mobile: 9769238274/

9969408835 B. Y. Padhye Publicity Services,
Dadar (W),
Ganesh Advertising, Phone : 2422 9241/
Abdul Rehman Street, 2422 0445.
Phone : 2342 9163 | 2341 4596.
DATEY Advertising,

J.K. Advertisers, Datey Bhavan, Dadar (W)

Hornimal Circle, Mobole : 8452846979/ 9930949817
Fort.
Phone : 22663742. Hook Advertainment
Dadar
Mani’s Agencies, Mobile : 8691800888
Opp.G.PO.
Fort. Central Advertising Agency,
Phone : 2263 00232. Mahim (W),
Mobile : 9892091257. Phone : 24468656 | 24465555
Manjyot Ads, Charudatta Advertising,
Currey Road (E) Mahim (W),
Phone :  24700338. Phone : 24221461
Mobile : 9820460262.
Jay Publicity,
OM Sai Ram Advtg., Dadar (E),
Currery Road Phone : 24124640
Mobile: 9967375573
Pallavi Advtg.
Pinto Advertising, Dadar (W),
Mazagaon, Mobile: 9869109765
Phone :  23701070.
Mobile : 9869040181. Shree Swami Samarth Advertising,
Dadar (W),
Premier Advertisers Phone : 24440631
Mumbai Central Mobile : 9869131962
Mobile: 9819891116
Stylus Arts,
Sarjan Advertising, Dadar (W),

Tardeo, Phone : 24304897
Phone : 66626983

Time Advertising,
Matunga (W),
Phone : 2446 6191

Sanjeet Communication

Fort.

Phone : 40024682/ 40792205.
Vijaya Agencies,
Dadar (W),

Phone : 2422 5672.

S. Arts Advtg.
Masjid

Finﬂnci“. ep. .in

Email: ip.meghaagrawal@gmail.com
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Sou. Devibai Narayandas Chhabada Rural Education Society, Satara

Late N.B.Chhabada
Military School, Raigaon, Satara

ADMISSIONS OPEN

5th to 10th & 11th/12th SCIENCE
(Residential, Co-education)
-: Adress :-
S.No.259, A/P : Raigaon, Tal. Jaoli, Dist.Satara - 415020
Mob : 9822025900 / 9881373735
Website : www.sdncedu.com email : sdncres1999@gmail.com

THE MAHARASHTRA STATE
CO-OP. BANK LTD., MUMBAI

(Incorporating The Vidarbha Co-op. Bank Ltd.)
Scheduled Bank
Sir Vithaldas Thackersey Smruti Bhavan,
9, Maharashtra Chamber of Commerce Lane, Fort, Mumbai - 400 001

TENDER NOTICE
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